








F. No. J-'l '1018/1/2019-Judicial
Government of lndia

Ministry of Law & Justice
Department of Legal Affairs

(Judicial Section)

Shastri Bhawan, New Delhi
Dated 24th March,2022

ORDER

With reference to this Department's earlier Order of even number dated 07.03.2019
regarding engagement of Senior Arbitration Panel Counsel for conducting Arbitration matters
before the Arbitrators at Delhi, the President is pleased to extend the terms of all the 35
Senior Arbitration Panel Counsel figuring in the aforesaid Order dated 07.03.2019 until
further orders.

2. The engagement of the aforesaid Advocates will be governed by the terms &
conditions contained in this Department's OM No. 30(3)/99-Judl. dated 24.09.1999 read with
OM No.26(1)/2014lJudl. dated 01.10.2015 & instructions issued subsequently through OMs.
The aforesaid OMs are available on the website of this Department i.e.
www.leqalaffairs.oov. in under the tab'Judicial Section' and in the link'Circulars pertaining to
litigations'.

3. Hindi version of this order will follow

(R. K. Srivastava)
Joint Secretary & Legal Adviser

Copy for information to:

1. PS to ML&J/PS to MSLJ/PS to Law Secretary/Ps to Legislative Secretary/All Additional
Secretaries/Ps to all JS&LA in the Main Sectt.

2. Shri Chetan Sharma, Addl. SGI for High Court of Delhi.
3. The Registrar, High Court of Delhi.
4. The lncharge, Central Agency Section, Supreme Court of lndia.
5. The lncharge, Litigation (High Court) Section, High Court of Delhi, New Delhi.
6. The lncharge, Litigation (Lower Court) Section, Tis Hazari Courts, Delhi.
7. The Pay & Accounts Otficer, Department of Legal Affairs, New Delhi.

8. Hindi unit, Department of Legal Affairs for Hindt translation of the order.
9. For uploading on website of this Department i.e. www.leqalaffairs.oov. in for the information of

all concerned.
10. Guard File/Judicial Section with 5 spare copies.

(1. C. Dabaria)
Assistant Legal Adviser (Judicial)

Tel.01 1-23384831

Email: judicialdla@nic.in



F. No. J-1 1 11 12021-Judicial
Government of lndia

Ministry of Law and Justice
Department of Legal Affairs

(Judicial Section)

Shastri New Delhi,
Dated / mber,2021

ORDER

The President is pleased to accept the resignations of the two panel counsel figuring in the
table below with effect lrom 22.03.2021. Consequently, their names occurring in various orders of
this Department, as mentioned under column-lv of the table below, stand deleted:

2. Hindi version of this order will follow

(R. S. Verma)
Additional Secretary

Copy for information to:

1 PS to MLJ/ PS to MSLJ/PS to Law Secretary/Ps to Legislative Secretary/Ps to all Addl.
Secretary/Joint Secretary of Department of Legal Affairs.

2 The Registrar, High Court of Delhi, New Delhi.
3. The lncharge, Litigation (High Court) Section, High Court of Delhi, New Delhi.
4. The Ld. Additional Solicitor General of lndia, High Court of Delhi, Shri Chetan Sharma.
5. Both the Advoc€tes figuring in the table above.
6. Cash (LA) Section, with request to stop payment of retainership fee to the above two

ex-CGSCS with effect from 22.03.2021.
7. To be uploaded on websile of this Department i.e. www.leoalaffairs.qov. in under tab 'Judicial

Section' in the link "List of empanelled Advocates".
8. Hindi Section, Oepartment of Legal Affairs, for translation of this order.
9. Office/spare copies ,>\ _ -((,----

Sl. No. Name of Court &
Category of Panel

Detail of the order of empanelment

I il tv

1 Shri Vikas
Mahajan

Central Government Standing
Counsel for High Court of Delhi,

Senior Arbitration Panel
Counsel for conducting Arbitration

cases at Delhi

No. J-1 101 7i 1 1/201 5-Judl.(Part-1)
dated 16.12.2016 read with No.
J-1 1 017 121201 9-Judicial (Part-4)

dated 30.12.2019

&

No. J-1 1 01 8/1/2019-Judicial
dated 07.03.2019

2 Shri Akshay
Makhija

Central Government Standing
Counsel for High Court of Delhi

v* t---T

(D. Srinivas)
Section Officer (Judicial)

Tel. 011-23384945
Email: judicial-dla@nic in

Name of
Advocate

il

&

No. J-1 1 01 7/1 1i201 s-Judl.(Part-1 )
daled 16.12.2016 read with No.

J- 1 1 017 1212019-Judicial (Part4)
dated 30.12.2019






